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_ :7 éggﬁTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JABALPUR
A '

- Original Application No. 46 of 2002

Jabalpur, this the 20th day of March 2003.

Hon'ble Mr. Shanker Raju - Membsr (J)
Hon'ble Mr. R.K. Upadhyaya - Member (Admnv.)

1. VK. Soni,
S/o Sri taxmi Narain Soni
Aged 54 years,
Assistant Manager,
-Postal Stores Depot,
Bhopal - 462001

.2- Sopo Uikay,
Aged 59 years, Managsr
Postal Stores Depot, Bhopal.

K Mm.D. Netam,
S/o 5ri D.B. Netam,
aged 58 years, Public Relations
Inspector, Postal Services,
Sehore. - 8PPLICANTS

(By Advocate - Shri S.K. Nagpal)
VERSUS
1. Union of India,
through; the Secrstary,
Department of Posts,
Dak Bhauan, Sansad Marg,
New Delhi.

2. Principal Chief Post Master
General MP Circle, Bhopal - RESPONDENTS

(By Advocate - Shri Om Namdeo )

ORDER (Oral)

The learned counsel seeks to withdraw this original
application, which is not opposed by the learned counsel
of the respondents. The praysr of the applicant to

withdraw the 0A is allowed. This OA is dismissed as
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